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SHRIM.'<\TI JAYANTI PATNAIK : 
I would 1ike to know how many feature 
programmes and parti ipating programmes 
that is Sangcet Sammelans and Mushairas 
were 'broadcast and telecast in 1981 and 
whether they were broadcast and telecast 
in all the Indian languages ? How many 
slogans in regard to evils of dowry system 
were broadcast and telecast in 1981 as it 
is s'een in family planning broadcasting and 
tel a iog ? 

SHRI VASANT SATHE : A separate 
notice it; required for this. I will collect 
the inf{ 'na tion aod pass it on to the 
MembeI. 

Re ue' of Coal Organisation 

*125 HR I M. RAMGOPAL REDDY 

SHRI B.V. D£SAl : 

• WHI the Minister of ENERGY be pleased 
to lay a sla tement howing: 

, (a) whether the entire coaJ organ; ation 
in tRe country is under review of the Union 
G overnrnen t ; 

(b) whet her this was one of the main 
recommendation of the Fazal Committee; 

(c) jf 0, whether 80 per cent of the 
r.~ommendations of the azal Coll1mittee 
have been accepted by Government 0 far; 
and 

'd) if so, to wh~t e tent its re~ommenda
tiQns. \yhich h~Q' be~n ~ccepted have been 
i,A1~t;il.ented so far ? 

I, 
. TIlE M lISTER OF 'STATE IN THE 

rVrtNISTRY OF ENERGY (SHRI VI.!<
RAM MAHAlAN) : (a) to (9) y~s Sir. 

" '(it) Instructions have' been issued to Cpal 
I1'\di~' lJ.'d:rece~Vly to implement ~he accepted 
recommenda tlon . 

SHRI M. RAMGOPAL REDDY : 
T~ere are two Commit~ees, one Sub-Co
mlttee and the other 1S the Committee 
headed by Shri Mohd. Fazal, Member 
Pia1'\ning Commission. I want to know' 
what ' are the rccpmmendations of both 
these ~mmittees, and w~ether they are 
contradictory or supplementary, to each ' 
other. ' 

THE MINISTER 0 ENERGY (SHRI 
A.B.A. GHANI KHAN CHOUDHURY) . 
The Fazal Committee has made 31 reco: 
mmendations. Out of these 31 recommen
dations, 23 recommendations have been 
accepted by the Cabinet, three have been 
rejected by the Cabinet and five recommen
dations are pending before the Cabinet 
Sub-Committee. 

SHRI M. R~MGOPAL REDDY: I 
want ~o know ]f these recommendations 
are gOIIl~ to ease the si.tuation in procuring 
the equIpment. My Information is that 
t~ere is. a lot of delay on account of certajn 
dIfficulties. Though the HQn. Minister is 
very energetic and the production of coal 
has gone. up 2 % more than the targeted 
amount- It has gOne .up frOl.n 6 % to 8 % 
w~a! are the spec1fi,c thmgs that tbe 
MinIster has done to Increase the availa-
bility of coal ? ' 

SHRI A.B.A. GHANI KHAN CHOU
DHURY : Though this does not arise out 
of the main question or the information 
of the HOllse 1 wouJd like to tate that so 
far as indi&enous equipment is concerneq. 
,:"e a~e !t:ylng to procure the equipment 
from JOdLgcnous sources and if they cannot 
supply, then we are making efforts to impol't 
the s!ll1,le, a!1d the equipment woul~ be 
reachIng us In the chedule time. 

Serious Accidents in Subsidiaries of Coal 
Indj~ Limited 

*127 SHRI KRISHNA CHANDR 
HALDER: 

SHRI SAMAR M UKHERJE 

Will the Mini ter of E ERGY be pleased 
to 1'lY a tatement showing : ' 

(a) whether Government arc aware 
that fatal ang eri9llS accidents are incr~ ing 
day by day in subsidiar'e of Coal nd'a 
Limited' 

(b) jf 0, the reasons there f· 

(c) number of ~ccidents (fatii' and eriou 
separately that took place in tbe coal mille 
in <;::cal India Limited during the perlod 
from J~nuary to September, 198J ; and 
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(d) rea ons behind the e accident and 
teps taken by Government to prevent 

these accidents ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VlK· 
RAM MAHAJAN): (a) No, Sir. The 
rate of fatal accidents per million tonne of 
coal produced in subsidiaries of Coal India 
Ltd. has declined from 2.68 in 1976 to 1 .33 
in 1980 and in 1981 (upto September) 
it is 1.29. In the case of seriou accidents 
also the rate per million tonne of coal 
produced has declined from J 3 . 32 in 1976 
to 11 .15 in 1980 and in 1981 (upto Septem
ber) it is 8.34. 

(b) Doe not ari e. 

(c) The number of fatal accidents during 
January to Septem b r, 1981 is 104 and 
number of serious injurie during the same 
period i 671. 

Cd) The cau e of uch acciden ts generally 
are related to haulag~, ro f fall, movement 
of machinery , explosives etc. 

The rule and regulation. relating to 
afety are being enforced strictly to prevent 
uch accidents. The recon:mendations of 

the committee on Coal Mine Safety are 
al 0 peing impl mented. 

SHRI KR1SHN CHANDRA HAL-
DER : The reply to par.t (n) of my question 
is evasive. 1 would ll.ke to draw your 
attention to the new ltem that appeared 
in the Coal ield Tribune on 15-8-1981. 
The news item indicated that according to 
DGMS ources, 78 person were killed and 
28 others were seriou Iy injured in 64 fatal 
accidents in Coal India's subsidiaries taken 
together during the .period Januar~ to 
June tbi year ,a .agamst. ~2 per . ons killed 
and 8 other erlously Il1Jured In 51 fatal 
accident during the corre pOl}ding period 
last year i.e. 1980. 1 would lIke to know, 
out of' 671 seriou Iy injured workers, 
bow many had died, and the tolal number 
of accident during the corresponding 
period la t year, i.e. from June to September, 
1980 and the number of death and seriously 
jnjured workers. 1 want to. ~now a cate
gorical an wer from the M 1111 ter. 

SHRI VIKRAM MAHAJAN : Mr. 
Speaker, Sir, the answer has to be according 
to million tonne. If, for example, we 
do not produce any coal today, the quest jon 
of injurie or of fatal accidents would not 
arise. If we produce say 70 mjlJion tonne 
of coal there will be a particular percentage. 
]f a miJlion tonne is produced and two are 
injured; then if we produce two million 
tonne, it i possible that three might be 

injured. So, it would n t be nect to 
say that the number of injured h gone 
down without relating it to the I vel of 
production i.e. at the same time production 
has also gone up. That is why I pocifi
cally gave percentage of injuries by stating. 
that rate per miJlion tonne ha g n down. 
Now, the Hon. Member wants t now in 
absolute -term whether the production ha 
gone up r not irrespective of \\ bether the 
number of people injured has _ ne up or
not. Now, 0 far as 1980 i conce ned~ 
the fatal injurie are 128 and s dou ' are 
1,075. Till Septem er 1981 , a far as the 
number of fatal injurie are concerned, [ 
can only give in terms of million tonne 
i.e. it has gone down from 1 .34 per mil lion 
tonne in 1980 to in 19 1 0 far 1.28 
per million tonne during January lo 0 tober 
in these two years. If the H n. Member 
desire the figure ilTe pective of I'e-r million 
t onnes, then L 'Ii ill give th i' inft: rmati n. 
later on. 

SHRI KRI HNA CHANDR H L-
DER : I never askd producti nand cci
dents. 1 wanted categorically th~ lumber 
of accidents, numbeJ" of death ' . erious 
injuries etc. But he has tried to .... 

SHRJ VIKRAM MAHAJAN : h.i ~dlv 
look at ub-para (c) of my an 'er. I hav~ 
specifically given th':.! number. Th lumber 
of fatal accidents during January t· Sep
tember ] 981 i ' 104 and the number If eriolls 
injul ie" during the same period i' 671. 
But 1 have given the figuf\!. 

SHRt KRt HNA CHANDRA HAL-
DER : But you have not answered h w many 
deaths occurred out of 671. 

SHRJ V]KRAM MAHAJA : That I 
haVe specifically said 104 fatal at:..:· ent . 

HRJ KRISHNA HAN R. 
DER : That is not the end of it. 
beginning of it. 

SHRI V IKRAM MAHAJ AN 
can it be ? 

HAL· 
Il IS tbi: 

How 

SHRl KRISHNA HANDRA HAL-
DER : Sir, the Minister, jn his reply ba 
stated that 104 fatal accident occurred. 
But J want to know how many accJdent ' 
occurred due to fall of roof and how' many 
for other reasons and in huw many cases 
inquiries have been completed and in how 
many cases, after the Inquiry Report, safety 
rules were found to have been violated and 
they Were incorPorated in the inquiry re
port? 
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HRI IKRAM MAHAJAN ' : I can 
give some figure for 1981.· In 1981, in 
ECL an 'accident took place on 11-1-1981. 
Bhajna was the name of the region. In 
that accident two were killed and fOUT ill
jured and the cause was rocf fall. Five 
official were held responsible and the 
DOMS also held two responsible. Theit 
explanations have been called and the 
action is in progre s. Similarly, I have 
got nine or ten cases. If the Hon. Member 
wants, I will read them or else I hall send 
them to him in writing, 

MR. SPEAK R : GiVe him in writillg. 

HRT KRISHNA CHANDRA HAL
DER : The question is in how many case, 
inquiry' has been completed a'ld ill that 
report the coalfield authority wa found to 
have violated the afety rules. He hould 
an wer that. 

HR[ VIKRAM MAHAJAN : All right. 
Mr. Spe..'l.ker, I wil1 r ad out all of them. 
Three are due to roor fall ". 

MR. P AKER : Kindly give all the 
detail to him in writing. 

HRI VIKRAM MAHAJAN : That i 
what I am saying. Enquiries are on. If 
permission j given to give it ill writing. 
J wiJI do so. 

MR. PEAKER: You giVe him the 
11umber of accident, and the number of 
case of violation , of rules. 

SHRI VlKRAM MAHAJ~N : r will 
~ive it. J have got the information. 
don't milld giving. 

MR. SPEAKER; You give him in 
writing. Now Mr. Samar MLlkherje~. 

SHRI KRISHNA CHANDRA HAL
DER : SL', yOU hould protect me. Why 
are you unkind to me ? Live of workers 
arc involved. 

MR. SPEAKER : That is why he will 
f.ive you all the detail s. But it will take too 
long to read them. I am supporting you 
and saying that he should give you all the 
figures. 

HRJ KRISHNA CHANDRA HAL
DER : In how many ca e have safety rules been violated? He should mention it. 

; MR. PEAKER: That is what I have 
a. ked him to ,give yo u. 

. HR[ VIKRAM MAHAJAN : r can giVe 
'you the figur~ later on. 1 have got them. 

MR. SPEAKER : He wallts to kn w the 
n umber of caSeS where the safety rules were 
violated. 

SHRI VIKRAM MAHAJAN : The num
ber i large; and in certain case enquiries
are on; and there is n one responsible. 
About each mine I will have to read it out 
to you. I have no objection. 

MR. SPEAKER : He will give you the 
number. 

SHRI SAMAR MUKHERJEE: Fr m 
the nature o'r the questiOn you can under
stand whether the number of accident 
has increased or decrea ed. , There a re 
comparative figurl; ' before us-in the 
figures 'uopIicd by the Director of Mine 

afety. Hcrc, the comparative figure ' 
of last year and this Year, from January t 
June ar giVen. From JanuarY to June 
during last Year the figur vii are: 62 per on~ 
killed and 64 fatal acciJcllts. [ am reading 
out 

" atal accidents ill tht:: coal miner 
under COal [ndia Ltd. have gone high 
with higher fatality rate during the ix 
months period from January to June thi ' 
year, as compared t,) the corre p nding 
period last year , a, has be!ll rcco,'dect by 
Directorate General of Mine Safety. 
Acc rding t DGM sourceS. 78 per on
were killed and 28 other. were s ... riou ly 
j 1ljurcd in 64 fatal accident ill Coal 
Tndia's ub -idiarie taken t\.g·_ther. 
from the period from January to Jun·:! 

this year as against 62 nenons killed and 
8 others scriou Iy injured in 51 f.ltal 
accidents during the corre~pDnding p ril)d 
last year." 

The question i whether it has il1crca ed Or 
not. He L evadin.g thc reply. Figure of 
production in terms of tonnes t how tha 
accidents arc declilling are bogus. Accidentt 
are not related to them. The main que tion 
i, whether there i, violation of safety rule ' 
or not. Here al o. the question i 
what are the rea 011 for this inc rea in 
accident. The que lion asks for rea no; 
behind these accidents and steps taken by 
GOvernment to prevent accidents. W~ 
are concerned wiLh the prevention of :l<'Ci
dents. This is the main qUe tion. 

1 want to kll0W whether the rate ofaccid ' nt 
has increa ed or not. You must give an 
yes-or-no reply; and n()t these produeti n 
11.gure. Secondly, if they have increa d 
what are the reaSOl1 and what tep hav~ 
been taken to prevent them? Thi i ' a 
categorical que. ti n. ' 
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HRI YIKRAM MAHAJAN : A "[ 
have said earlier in my main answ r-I 
cannot help repeating it, and r ading it out: 

uTh rate f fatal ac ident. per million 
( nne of coal produced in ub idiarie of 
, at India has declined f1' m 2.68 in 

1976 t J. 33 in 1980; and in 19 1 (U)to 
eptember) it is 1. 29 ...... " 

MR. [' AK R : He wants to say that 
producti fl i1 terms of million tonneS hel; 
g ne up a nd that is why accidents are 
h reo 

to 60 percent; and without giving protectiotl 
to maintain the r of. the cO J is cut. Th' 
results in coUap e of the roof. Tre safety 
of the people i a Sec !ldarY thing to them. 

MR. SPEAKER : Th" qu.,)tio n remajas 
that We shou~ trY to stren th ... n these safety 
rules and their implicati ,1 h \11 d also 
studi d carefully. 

SHRI -SAMAR MUKHERJE : There. 
fore my question is whether they have gone 
througb it and what are the tep taken to 
red uc... these accidents ? 

HRJ ~~AMAR MUKHERJEE : r MR. PEAK.ER: y u should try to 
want to kll w about the numb ... r of vi la- enforc tho c rules more strictly. 
ti ns f afety rubs. THE M( { lER OF ENERGY (SHR[ 

A.B.A. GHANI KHAN CHAUDHURl) : 
SHRI VJKRAM MAHAJAN : III 19St It is worth mentioning that the Committee 

(upto cptember), it is 1,29. Therefore on afe~y in co.al mine ha ' et objectiv ' 
the rate f accident has declined. 0, the of ac ieving this for a million tonnes of 
question of reducing them and taking step:; call. It i not that we are doing it: it i 
does not arise. One of th~ basic reasons t he coal mine safety rules .. , .... 
why we have l1.ationalied coal mirB i~ that 
wewantcd afety of the w rkef. . Therefore, MR. PEAK R : He want to . ay that 
we are taking step. They havc appointed the pr duction has increased and along 
a afety c mmittee. The afety coml1ittec with it the accidents .. , , .. 
ha giv n cert~in recomme'1dation and ~m:! - SHRI A.B.A. HANI KHA HAU 
TCC'ommendatlons ,have already b~ell )01· DI-{URl: ft is bound to happen lik.e that. 
pI mented. ertatO recommoondatlo.'1s ar~ 
being implemented and certain othJ[ reo ·MR. SPEAK R: That i why the rate 
comn:tendations will bl! im')lem.!l1te.d; and ha gone down. But you mu t try to ,afe. 
(hat J o.ne of the reasons why the rate of guard the lives o.f the worker. 
acciden ts ha gone down. 

H lAMAR MUKHERJE : You 
know bout the hasnala accident. 1 vi ited 
there crsonally and went do.wn i,UIl p l'U 
of PUI1<.'tUrc. 

HR[ A.B.A. GHANf KHAN CHAU
DHURI : That we have b en doing. They 
h:l.Ve got a lot of recommendation and 
w", ar~ implcmcilting those recommend
ations, but the ultimate answer to the e 
fatal accid~nts is the total mechani ation 

HR[ VIKR M. M<\.HAJ N : It i, of the underground mine: nothing el e can 
connected with the Mini try of S\eel; ave them. If you want total eLimioati n 
it i n t ont1ected with U i . o.f th~se fatal acCidents, the answer is total 

: How m:lchanisation of the underground mines. 
Unles we can have that, it i bound to 
happen. What. we are trying to do at the 

R. ' p AKER : It i due to vi lati 1 pre ent moment i that we arc trying to 

SHR[ . AMAR MUKH ~ 
d rj(lll~ accident ~ take plae.: ? 

of thl.. afct y rul.:s. reduce the rate of accident. 

HRI AMAR MUKH RIE : TI'L 
Director f Sarety Mines wa with me; 
tne Chairman of the mine wa ' also with me. 

. th)f them have given d jrferent expl~na· 
Hon ' t m~ because at that time the P "lia
nlent was in sc~ ion and Shri ,hand raj it 

ada\' was the Minincr at that time. The 
deb te to~)k pia c here. The complaint Li 
that th e safety dire ti ns are not being 
fo) \\ d by the mine auth rity. That l:\ 
why many accident t~ke place. Th.i ' 
: ' 'my que tion. There I a report 1'1 

41Sill !is ttmd:~,.d which cat ~orically 
state that tho major number of the e 
a id ot are due t c]ln e of ro f-40 

SHRI SAMAR MUKHERJ E : Mr. 
Speaker, allow me to get one larifi~ation. 
Acco.rding to their reply, the m.ore t'l\e 
pr duction the more will be the rate of 
accidents. 

MR. SPEAK R : WHhout mechanisation 
what can they do ? 

SHRI SAMAR MUKHERJ . Then we 
can take it for granted that if there is more 
production then the rate of accident will 
al 0 be more. 

MR. SPEAK R : No., nGF u hpuld 
try to mio,imi e them. 
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S I SAMAR MUKHERJ ~ And 
it will g n incr a 111&. That is the logic. 

etting up of ~ tatio for working 
throu h atelUt 

·131. HRI ARJUN SETHI : Will 
the Mi ni fer of IN ORMATION AND 
B~OAD TING be plea ed to state: 

(a wh~!her Gov mm nt have decided 
to e up : orne more All India Radio Station 
durin t t:: i th Five Year Plan to work 
t.hrou .,.h a !ellite; and 

(b) if 0 , tho details thereof? 

THE DEPUTY MINl TER 1 TH 
MIN STRY IN ORMATTON AND 
BROADCASTI G (KUMART KUMUD-
BE M . .tO HI) : (a) and (b) There is no 
Plan to t up n w radio tation to 
work through atellite only. Howe er, 
A.J.R. ha planned the net-working of all 
the exist ing AI R tation through the 
INSAT t be launch d in April 1982. 
A a re c;;lJ11 of Uti and tbr ugh the facili
tie of urli nking ith the atellile to be 
provided at Madra. , Bombay, aJcutta and 
Delhi, th progra mmes broadea t from 
the e slation could be relayed ia the 
satellite [-Iv all the thor tations. The ne\ 
staliom' - be °et up \ ill also have receiver 
facilit ies. 

SHRl -\RJUN _THI: Mr. Speaker, 
the hO ll. \1ini ter ha tated in reply to 
my qll. s'i .. n that new . talions will bc set 
up. I v,flJLi like to know wh 're the station 
are go ing to bo , ct up before the INSAT 
atellite '.; inoperation in 1982. 

THE 11;\lIST R OF INFORMATTON 
o B OD AS I NG ( HR I VA ANT 

S .TH E) · 0 new rations are going to 
be s t uo only for the purpo 0 of lNSAT, 
All the ,(Isting . tations will utiliso TN AT. 
The xisting 94 stations, including 85 regu
lar a nd r lay talion. will utili e it. 

Oil E 'pJoration in off: harc ar~a b 
o G C and Oil India 

*133. HRT V1RBHADRA SINGH: 
Will the Mini ter ofP TROL UM, CHEM
ICAL A. RTILlZERS be ph~ased 
to slu t~ : 

(a) wn ther it i'i a fact th:t Oil and 
Na.tufal Gl ommi] n anc! Oil lndia 
h':lVe chllked ut mpr hen ive progr-
fflm~ (0 e ' plore il off hare area and 
hO e to find more oil in th'! N rth- ~ a tern 
b'.Jt ; and 
• ',-1 

,I b) i 0, wh~t are tho deti! of the 
pr gramme ? 

TH MJ 1ST R OF TAT IN TH 
MI ISTRY OF PETROLEUM, CHEMI~ 
CAL A 0 FERTILIZERS (SHRl DAL
BIR SI GH): (a) and (b) A tatement 
giving the requi ite inf rmation i placed 
n the Table of the abha. 

tatement 

(a) Ye, Sir. An ambitious five year 
plan bas formulated for expjoration and 
production of oil in the country. 

(b) 

I. OF SH,ORE 

(i) Oil and Natural Gas 
(ONCe): 

Commis 'ion 

The 0 GC will continue exploration 
in the Bombay Off hore Qasin and e tend 
thj to deeper waler, It a lso propo e 
to explore structure offshore of Saura h
lra in the Gulf of Kutch, AndamM & 
Nicobar helf a well as the Ba in in the 

ast oast such as Palk Bay and the Krish
na-Godavari Basin. The ONG plan. 
to increa e the number of off hore rig 
deployed so as to 'drill about 95 explo
ratory well in different offshore area 
during the Sixth Plan period. 

Apart from ac elerating the develop
ment of the Bombay High field develop
ment of other truetures, namely, R-12, 
South Bas cin and North Ba ein field, 
B-37, 8-39 structures, will al 0 be carried 

lit during the Plan period. 

The ONGC i al 0 pursuing all acceJ
erated plan for increasing production 
from the Bombay Hi,gh and adjoining field 
to iocrea e productIOn from a level of 
.4 MT in 1981-82 to a level of 19.12 MT 

in 1984- 5. 

It may 0 mentioned that ONGC ha 
recently di covered crude oj} in two new 
tructures, B-57, located about 35 Km . 

to the ea t of the Bombay High field and 
in the Palk trait. Further well are propo od 
to be drilled to asses the potential. 

(ii) Oil India Limited (OIL 

The 0 I L ha conducted' acr magnetic 
and gcophy icalj ei mic s~rve~s in the 
1200 m. area in Mabanadl bastn off hore. 
Two wells have b en ciIilled in the ar 
but the e did no yield hydrocarbon. 
1'he data collected in these survey i beiDg 
reinterpreted with the as .istaoce f co~ ul.· 
tant to identify new dnIJable location ~ 




